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O R D E R 

(Through Virtual Mode) 
 

07.01.2021  It is represented that the arguing Learned Counsel for the 

Appellant, Mr. Abhijeet Sinha is engaged in Court No. 1 of this Tribunal and 

hence he is not in a position to appear before this Court today. Acceding to the 

request of the Appellant side for adjournment, the matter is directed to be listed 

on 25th January, 2021. 

 
 
 

                [Justice Venugopal M.]

     Member (Judicial) 
 
 
 

(Kanthi Narahari) 
Member(Technical) 
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